b ITEM NO 111 COURT NO. 11 SECTI ON XVI

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

ClVIL APPEAL NQ(s). 3460 OF 2000

POPAT & KOTECHA PROPERTY Appel | ant (s)
VERSUS
STATE BANK OF | NDI A STAFF ASSOCI ATI ON Respondent ( s)

(Wth appln(s) for exenption fromfiling c/c of the inpugned Judgnment and

of fice report)

Date: 05/05/2005 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTICE D.M DHARVADH KARI
HON BLE MR JUSTI CE TARUN CHATTERJEE
For Appellant(s) M. Rana Mikherjee, Adv.
M. Siddharth Gautam Adv.
M. Suchit Mhanty, Adv.
M. Goodwi Il | ndeevar, Adv.
For Respondent (s) M. P. Sil, Adv.

M. S. Saxena, Adv.

M . GChanshyam Joshi, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER



After hearing | earned counsel for the appellant at sonme | ength, |earned coun
sel for the

r espondent appear ed and made a request on behal f of t he ar gui ng couns
el for a short

adj ournnent. Prayer is allowed.

Put up the matter after sunmer vacation.

(S. Thapar) (Phool an WAti Arora)

PS to Registrar Court Master



